s

~ Declaration of Assets and Liabilities

' A[Tpff FMQ ., Son/daughter/wife of(gK’ @‘ALQIH QAK ?A’S 1‘0’41\9
aged......ﬁ..@. ....................... years, belongmg to Q' HA'K\ LE\QSLA’q \/E#}E(Qq BL7
service and presently working as DPP‘ "—-6 F\’TMM Q”HAT‘Q, V:(bHATD ,CA’BHF%“,

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A, ‘Details of movable assets
~ (Assets in joint name mchcatlng the extent ofJomt ownershtp will also have to be
given) e T
Sr. . besc;iption Self Spouse - I Dependant-1 | Dependant-2 Dei;er_:da'r;f—B
No. |- .- : Kl\\lam‘fz(s) Nam;y Name Ete. Nameﬁ
(i) |Cash - ‘[0 gpp INKU  [TANM TANYA . [TANVEE
'“) - 9’ . I" ey - | KU ARY RAT . -
i Deposits in : : -
-"..|-Banks,-Financial - Z’»m{- - o o e
Institutions And G ¢ ; ' K. s
Non-Banking S.Q’-L. B LS NTE N1 NiL
Financial UAIY"§ g T
C_ompan_ies b s MANDAL
| Gin) | Bonds, Stp ¥ Ll
Debentures and I:P : \ A '
Shares in D N Nl NI il
.| companies ] : :
D) Other financial 1 e,
institutions, i i SVURANYA B
NSS, Postal - !’lﬂ‘“f‘ NJ i [\)!L Q_mw 10' L
Savings, LIC fq),_ 20\ "_ '
Policies, etc T .
{(v) | Motor \.!ehiclés g , N : ¥
(details of o
malke, etc.) - .qu" er Nrl | p' ke (\)’ .
Tl e oy IPD .
(vi) | Jewellery (give [ 0
details of GoLp ' A . A
weight and °8W') g"kvife N’L - M’L ”' e
value) 5":"”0{ i
(vii) |.Other assets, ) f I I - !
suich as values ' r Ol :
C o L P | oL | O | Pr
interests ‘ | ;

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed

companies should be given.
* Dependant here means a person substantially dependent on the income of the employee.

B.

Details of Immovable assets

-

O 5N



‘also have to be indicated]

[Note: Properties in joint ownership indicating the extent of joint ownership w;ll

S

Description

Self

Spouse

Dependant-1 [
Name(S)

Name

Dependant—l

[ Dependant-3

Name Etc. Name

|

No. ) .
(i) |‘Agricultural Land

- Location(s)

- Survey number(s)
- Extent (Total
measurement)

-Current market value

'

N | pC

VN

:
Ny L

Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

(i)

!
Nre

{

I\?JL.

NIl Mr‘l_,; -

Buildings (Commercial
and residential)
Location(s)

- Survey /door
number(s)- .

- Extent (Total -
measurement) -

~ Current market

)

o [ ol

Nig

| value

Houses / Apartments
ete:

- Loc'ation{s) "
~-Survey /door !
.| number(s)

- Extent (Total
measurement)

- Current market

(iv)

MBIV

I | fL

value
Others (such as

vy

I

NI | f\)t’_{L

rof‘t,

i

interest in property) -

(2)
institutions and government dues:-

[Note : Please give separate detatls for each Item)

I give herein below the details of my Irabmt:es / overdues to public financial

Amount outstanding

Name & address of Banlk /

S-r. Description
No. |- Sxog Financial Institutions(s) /- R &
* i Department (s} .
(a) __| (i) Loans from Banks T, FKAZOE Roph~ |%0,67D 3= -

(ii} Loans from financial
institutions

kap &m&wﬂmbu

R, 59,070 |

(i) Government Dues:
(a) dues to departments
dealing with government
accommodation -

N

_rO:L

(b) dues to departments
[ d=aling with supply of 1 ’

SHE

N1

water

(c) dues to departments.
dealing with supply of
electricity

L

1L

OGN

Nl




(d) dues to departments M’L e ! N;L :

dealing with telephones
1 () dues to departments { :
dealing with government M ‘ L  J M’ L

transport (in¢luding

aircraft and helicopters) } i
(F) Other dues, if any N 1. L, } w " L
.| (b) (}) Income Tax including
‘| surcharge [Also indicate PM |\§«0 o M ’i L _

the assessment year upto
which Income Tax Return LGPP Q}DCT H
filed. Give also Permanent .

Account Number (PAN)]

(i) Wealth Tax [Also : : —
indicate the assessment ’\_’){ L/ . M ) L

| year upto which Wealth

Tax return filed.] . 5 ‘ Poa | i 2
(iii) SalesTax [Onfy ml ' = M[ﬂ L . . / ’\,)‘f.L_ 7

case of propnetary .

_buslness] = i s ” .
SR . S 9 5 o

| (iv) Property .Tax

W Personal Detall

CGPFICPF{PRAN No.

fP",C/@LAf—Hblf ]

(W/F)

Gender . . % L e

Date of Birth i~ (IS o]y [] ’q N2] (DD/MM/YYYY)
- Clssfooup = (A/8/c)

S AR NG AR G, 20 3

(Full Name e.g. B.A.S.- BiharAdmmLstrat“/e -Serwce,

B.5.5.- Blhar Secretariat Servir;e etc.)

Home District :- \}a-{ { l (_4
X hereby declare that the above
. knowledge and belief.

details are true to the best of Imy

Place:.{w......._ Designation:, M’FIC.Q»
7, e NN S et e

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prescribed format,

Note:

Department: ﬂaLGTV&J@H M ’(dk)



